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i . sit-Uated the National tibrary, Zoological 
Gardetl: etc. It has also assured the U:n iver.; 
sity alJ possible help in the matter. The 
Un~versi ty bas drawn a master plan for 
the new Campus, the cost of which has been 
estimated at Rs. 30 crores, approximately. 
In Ia te 1981, the University has appealed to 
the UGC and also to the Central Govern-
ment, through UGC,to allocate the Univer· 
sity Rs. 15 crores in the Sixth Plan, Tho· 
ugh the Sixth Plan has already passed the 
better part of its l ife, the help to Un iver-
sity ha's not come forth yet. I appeal to the 
Government to consider this initial grant to 
the Ca:cutta University as qu ickly as possi,-
ble, and stand by this University of nati-
ona 1 importance in its endeavour to improve 
and advance the system of higher education 
in this country. 

(vii) Need for abolition of PubJic Schools 
System. 
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(viii) Demand for declaration of Ramanavam i 
as a Gazetted Holida~-. 
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